West Tripura Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2020
Court- wise pendency of Cases as on 29.02.2020
Sl. Name and Designation of the Officer Civil | Criminal | Total
No.
1 |Sri S. Datta Purkayastha, 677 151 828
District and Sessions Judge, Agartala
2 |Sri Ashutosh Pandey, 670 215 885
ADJ., (Court No. 2), Agartala
3 |Sri Gobinda Das, 0 115 115
ADJ., (Court No. 3), Agartala
4 |SriV.P. Debbarma, 709 166 875
ADJ., (Court No. 4), Agartala
5 |Sri Dhiman Debbarma, 160 213 373
ADJ., (Court No. 5), Agartala
6 |SriS. B. Datta, 361 199 560
Judge, Family Court, Agartala
7 |SriP. Kumar, 405 297 702
Addl. Judge, Family Court, Agartala
8 |Smt. Mou Banerjee, 352 11 363
CJ (Sr. Div) & ASST. SJ., (No.1), Agartala
9  |Sri Dulal Kanti Shukla Das, 400 14 414
CJ (Sr. Div) & ASST. SJ., (No.2), Agartala
10 |Sri P.P. Paul, 124 790 914
CJM-cum-Civil Judge (Sr. Div), Agartala
11 |Sri Soumyo Bikash Das, 133 1182 1315
Addl.CJM-cum-Civil Judge (Sr. Div), Agartala
12 |Smti. Yashvi Taneja, 178 551 729
CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala
13 |CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala 92 591 683
charge remain with Smti Yashvi Taneja, CJ (Jr. Div),
Court No. 1, Agartala
14 |Smti. Dorothy Jamatia, 17 422 439
JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1,
Agartala '
15 |JM. First Class-cum-Civil Judge (Jr. Div),Court No. 2, 5 167 172
Agartala (Vacant), charge remains with Smti Dorothy
Jamatia, JM., First Class-cum-Civil Judge (Jr. Div),Court
No.1, Agartala
16 |Smti. Mitra Das, 30 634 664
JM., First Class-cum-Civil Judge (Jr. Div), Court No. 3,
Agartala
17 |IM,, First Class-cum-Civil Judge (Jr. Div), Court No. 4, 25 669 694
Agartala(Vacant), charge remains with Smti. Mitra Das,
JM., First Class-cum-Civil Judge (Jr. Div),Court No. 3,
Agartala
18 |Sri Sanjan Lal Tripura, 27 799 826
JM., First Class-cum-Civil Judge (Jr. Div),Court No 5,
Agartala
19 |Sri Samuel Malsom, 26 722 748
JM., First Class-cum-Civil Judge (Jr. Div), Court No.6,
Agartala
Total 4391 7908 12299
Station-wise pendency of Cases as on 29.02.2020
SI. Name of the Station Civil Criminal | Total
No.
1 |Agartala 3625 7412 11037
Total 3625 7412 | 11037
2 Family Court, Agartala 361 199 560
3 |Addl. Judge, Family Court, Agartala 405 297 702
Grand Total 4391 7908 | 12299




Gomati Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2020

Court- wise pendency of Cases as on 29.02.2020

SI. Name and Desigantion of the Officer Civil Criminal | Total
No.
1 |sri A K. Nath, 222 81 303
District and Sessions Judge, Udaipur
2 [Sri Anshuman Chouwdhury, 279 96 375
Additional District and Sessions Judge, Udaipur
3 |Smti SankariDas, 106 173 279
Judge, Family Court, Udaipur
4 |Sri R. Bhattacharjee, 128 10 138
CJ (Sr.Div) & ASST. SJ., Udaipur
5 |Sri Dharmendu Das, 44 140 184
CJM-cum-Civil Judge (Sr. Div), Udaipur
6 |Sri Rajarshi Chakaraborty, 21 199 220
CJ (Jr. Div)-cum- JM. First Class, Udaipur
7 |Smti Debjani Majumder, 9 134 143
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1),
Udaipur,
8 |Smt. Archana Reang 6 110 116
JM,, First Class-cum-Civil Judge (Jr. Div), (Court No. 2),
Udaipur
9 |SDJM-cum-Civil Judge (Jr. Div), Amarpur, (Vacant), 0 0 0
charge remains with Sri Avinash Jamatia, CJ (Jr. Div) &
JM First Class, Amarpur
10 |Sri Avinash Jamatia, 7 364 371
CJ (Jr. Div) & JM First Class, Amarpur
Total 822 1307 2129
Station-wise pendency of Cases as on 29.02.2020
Sl. Name of the Station Civil Criminal | Total
1 |Udaipur 709 770 1479
2 |Amarpur 7 364 371
Total 716 1134 1850
3 Family Court, Udaipur 106 173 279
Grand Total 822 1307 | 2129




South Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2020

Court- wise pendency of Cases as on 29.02.2020

SL Name and Designation of the Officer Civil Criminal | Total
No.
1 |Sri U Choudhuri, 627 193 820
District and Sessions Judge, Belonia
2  |Smti Hena Begam, 45 43 88
Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia
3 |sriS.K. Singh, 14 537 551
CJM-cum-Civil Judge (Sr. Div), Belonia
4 |CJ (Jr. Div)-cum-JM First Class, Belonia, Charge remain 165 343 508
with Smti. Madhumita Biswas, JM., First Class-cum-Civil
Judge (Jr. Div), Belonia
5 [Smt. Madhumita Biswas, 70 388 458
JM., First Class-cum-Civil Judge (Jr. Div), Belonia
6 |SDJM-cum-Civil Judge (Jr. Div), Sabroom charge remain 5 78 83
with Smti. Swastika Das, CJ (Jr. Div)-cum- First Class,
Sabroom
7 |Smt. Swastika Das, 17 77 94
CJ (Jr. Div)-cum-JM., First Class, Sabroom
Total 943 1659 2602
Station-wise pendency of Cases as on 29.02.2020
Sl. Name of the Station Civil Criminal | Total
No.
1 |Belonia 921 1504 2425
2 |Sabroom 22 155 177
Grand Total 943 1659 | 2602




Unakoti Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2020

Court- wise pendency of Cases as on 29.02.2020

Sl. Name and Designation of the Officer Civil | Criminal | Total
No.
1 |Sri Jesthamani Murasing, 147 81 228
District and Sessions Judge, Kailashahar
2 |Smti Sudipta Choudhury, 19 73 92
Additional District and Sessions Judge, Kailashahar
3 |Sri Arindam Pal, 56 120 176
Judge, Family Court, Kailashahar
4 |Sri Mridul Chakraborty, 69 1 70
CdJ (Sr.Div) & ASST. SJ., Kailashahar
5 |Sri Saikat Das, 68 776 844
CJM-cum-Civil Judge (Sr. Div)., Kailashahar
6 |Sri Raja Gupta, 112 451 563
CJ (Jr. Div)-cum- JM First Class, Kailashahar
7 [IM,, First Class-cum-Civil Judge (Jr. Div), Kailashahar 47 182 229
(Court No. 1) charge remain with Sri Raja Gupta, CJ (Jr.
Div)-cum- JM First Class, Kailashahar
8 |Smt. Papri Debbarma, 20 183 203
JM., First Class-cum-Civil Judge(Jr.Div), Kailashahar
(Court No.2)
Total 538 1867 | 2405
Station-wise pendency of Cases as on 29.02.2020
Sl. Name of the Station Civil Criminal | Total
No.
1 |Kailashahar 482 1747 2229
Total 482 1747 2229
2 |Family Court , Kailashahar 56 120 176
Grand Total 538 1867 | 2405




North Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2020

Court- wise pendency of Cases as on 29.02.2020

Sl Name and Designation of the Officer Civil | Criminal | Total
No.
1 |Sri Gautam Sarkar, 411 312 723
District and Sessions Judge, Dharmanagar
2 |Sri Ramdas Chattopadhyay, 137 14 151
CJ (Sr.Div) & ASST. SJ., Dharmanagar
3 |Sri Saamyojyoti Debnath, 112 404 516
CJM-cum-Civil Judge (Sr. Div)., Dharmanagar
4 |CJ (Jr. Div)-cum- JM., First Class, Dharmanagar (Vacant), 210 497 707
charge remains with Smti. Lisa Debbarma, JM, 1st Class-
cum-Civil Judge (Jr. Div), Dharmanagar
5 |SmtiLisa Debbarma, 70 396 466
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
6 [Sri Amarjit Dey, 1 241 242
SDJM-cum-Civil Judge (Jr. Div) Kanchanpur
7 |Sri Piyush Priyadarshi, 4 186 190
CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
Total 945 2050 2995
Station-wise pendency of Cases as on 29.02.2020
Sl. Name of the Station Civil Criminal | Total
No.
1 |Dharmanagar 940 1623 2563
2 |Kanchanpur 5 427 432
Grand Total 945 2050 | 2995




Sepahijala Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2020

Court- wise pendency of Cases as on 29.02.2020

hSkI).. Name and Designation of the Officer Civil Criminal | Total
Sri B. Palit
1 District & Sessions Judge, Sonamura 89 169 258
Smti Sarmistha Mukherjee,
2 Judge, Family Court, Sonamura 33 86 119
Sri Uttam Hrishidas,
) CJM-cum-Civil Judge (Sr. Div), Sonamura 139 258 397
Sri D. P. Mishra,
4 CJ (Jr. Div)-cum- JM., First Class, Sonamura 9 160 239
JM., First Class-cum-Civil Judge (Jr. Div), Sonamura,
5 |charge remains with Sri D. P. Mishra, CJ (Jr. Div)-cum- 55 186 241
JM., First Class, Sonamura
Sri Angshuman Debbarma,
6 Additional District & Sessions Judge, Bishalgarh 192 207 399
Smti Nandita Bhattacharyya,
i SDJM-cum-Civil Judge (Jr. Div), Bishalgarh 29 925 954
Smt. Chhandita Debnath
8 : L .
CJ (Jr. Div)-cum- JM., First Class, Bishalgarh 64 793 857
Total 680 2784 3464
Station-wise pendency of Cases as on 29.02.2020
o Name of the Station Civil | Criminal | Total
1 |Sonamura 362 773 1135
2 |Bishalgarh 285 1925 2210
Total 647 2698 3345
3 |Family Court, Sonamura 33 86 119
Grand Total 680 2784 | 3464




Khowai Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2020

Court- wise pendency of Cases as on 29.02.2020

o Name and Designation of the Officer Civil | Criminal | Total
Sri P. K. Dutta,
1 District and Sessions Judge, Khowai 152 238 390
Judge, Family Court, Khowai (vacant), charge remains
4 with Sri P.Kumar, Addl. Judge, Family Court, Agartala 48 66 114
Smti. Ishika Dan,
°|CJ(Sr. Div) & Asstt. Sessions Judge, Khowai 33 o2 85
Sri Subhra Nath,
4 CJM-cum-Civil Judge (Sr. Div), Khowai 22 471 493
CJ (Jr. Div)-cum- JM., First Class, Khowai charge remains
5 |with Smti. Deepa Bhattacharya, JM., First Class-cum- 31 308 339
Civil Judge(Jr.Div), Khowai
Smti Deepa Bhattacharya,
. JM., First Class-cum-Civil Judge (Jr. Div), Khowai 18 288 306
Total 304 1423 | 1727
Station-wise pendency of Cases as on 29.02.2020
Sl. Name of the Station Civil Criminal | Total
No.
1 |Khowai 256 1357 1613
2 {Judge, Family Court, Khowai 48 66 114
Grand Total 304 1423 1727




Dhalai Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2020

Court- wise pendency of Cases as on 29.02.2020

Sl. Name and Designation of the Officer Civil | Criminal | Total
No.
Sri D. M. Jamatia,
1 District and Sessions Judge, Ambassa 44 134 178
Sri Manabendra Debbarma
2 |Additional District and Sessions Judge, Dhalai Judicial 19 109 128
District, Ambassa
Sri Sanjoy Bhattacharjee,
. Judge, Family Court, Ambassa, 12 4 16
Civil Judge(Sr. Division)-cum-Assistant Sessions Judge,
4 0 0 0
Ambassa (vacant)
Sri Satyajit Das, ,
0 CJIM-cum-Civil Judge (Sr. Div), Ambassa o1 64 115
Sri Ramanuj Bhattacharjee,
. CJ (Jr. Div)-cum- JM., First Class, Ambassa 10 60 70
7 |Sri Hrishikesh Chakrabarti, 69 128 197
Additional District & Sessions Judge, Kamalpur
8 |Smt. Jekashmee Debbarma, 3 195 1 98
SDJM-cum-Civil Judge (Jr. Div) Kamalpur
9 |Sri Bikash Debbarma, 24 308 332
CJ (Jr. Div)-cum-JM,, First Class, Kamalpur
10 |SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley, charge 8 194 202
remains with Sri Abhijit Adhikari, Civil Judge (Jr. Div)-
cum- JM., First Class, Longtharai Valley
11 |Sri Abhijit Adhikari, 11 14 25
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai
Valley
12 {SDJM-cum-Civil Judge (Jr. Div)., Gandacherra (Vacant), 0 90 90
charge remains with Sri G. K. Shahi, Civil Judge (Jr. Div) -
cum-Judicial Magistrate, First Class, Gandacherra
13 |Sri G. K. Shahi, 0 7 7
Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
Total 251 1307 1558
Station-wise pendency of Cases as on 29.02.2020
Sl. Name of the Station Civil Criminal | Total
0.
1 |Ambassa 124 367 491
2 |Kamalpur 96 631 727
3 |Longtharai Valley 19 208 227
4 |Gandacherra 0 97 97
Total 239 1303 1542
5 Family Court, Ambassa 12 4 1 6
Grand Total 251 1307 1558




District-wise pendency of Civil and Criminal Cases as on 29.02.2020

o Name of the District Civil  Criminal  Total
1 |West Tripura Judicial District, Agartala 4391 7908 12299

2 |Gomati Judicial District, Udaipur 822 1307 2129

3 |South Tripura Judicial District, Belonia 943 1659 2602

4  |Unakoti Judicial District, Kailashahar 538 1867 2405

5 |North Tripura Judicial District, Dharmanagar 945 2050 2995

6 |Sepahijala Judicial District, Sonamura 680 2784 3464

7 |Khowai Judicial District, Khowai 304 1423 1727

8 |Dhalai Judicial District, Ambassa 251 1307 1558
Total 8874 | 20305 | 29179




